IN THE CENTRAL AMIN
PRINCIPAL BLWGH
NEWw DELHI.

DA~ 2062/95 Date of decisiin 3-11=13J5

Hon'bls Shri N.V. Krishna, Acting Chairman

Hon'ble Smt.lakshmi Swaminathan, Member (3J)

Dr,Mukesh Kalra
R/J A-1/16, Mianwali Nagar,
New Uelihi=110041
ess Applicant
(By Advocate Sh,Jd.L.Kalra )
: Vs,
Union of India
Through 2 The Secretary
Ministry of Health & Ffamily Welfare
Nirman Bhauwan, New De:vhi,

.. Ragiondent

O R D E R (3rAL)

Hon'ble She.N.V.Krishnan, Acting Chairman )}
?
.
We have re ard him. The ap)lk:ang)ts

Tw

admittedly was selscted as a candidate for apisinimeni °
ta the post of Assiscant Professor(0rthopa.dics)
Rehabilitation after selectian by the UPRIC., His
grisvance is that the word' Rehabilitation'ta ths ggéifj
of Assistant Professar(Orth.) is superflusus ong iM;, ‘
same be deleted., He states that :epreséntniijn hog

been filed and no reply has be:n given, Jo are
unable to understand how this 1s service oiicvingle |
o - o
If the applicant had grizvance thatsuch & 733t dacs
i .
not exist [ he. should njt/applied for the poct ot all.

In the circumstances, applicatian is dismi:csed, .

) ] .
(Smt, Lakshmi Swaminathan) A Ve Krishnan j
Member (J) Acting Chairaan

sk




